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702. SHRI KALRAJ MISHRA: WiJl the 
Minister of IRRIGATION be pleased to state; 

(a) whether his attention has been 
drawn to the news-item published in 
the "Jagaran" daily dated 23rd Octo 
ber, 1980 under the caption   "Lal Fita- 
-shah ki Shikar Anek Sinchai Ydjana-yen" 
(many irrigation schemes victims of red 
tapism); 

(b) if so* what steps have been 
taken by Government t0 take speedy 
decision about these irrigation sche 
mes; 

what are   the difficulties in giving  
approval  to  these schemes;  and 

(d) whether it is a fact that various State 
Governments are pressing the Central 
Government for early finali-sation of  their 
respctive schemes?] 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI Z. R. 
ANSARI): (a) to (d) Information is being 
collected and will be laid on the Table of the 
House. ] 

Lands leased out to   temples and Religious 
Institutions in pondi- cherry 

703. SHRI V. P. MUNUSAMY: Will the 
Minister, of RURAL RECONSTRUCTION 
be pleased to state: 

'(a) the details of the land belonging various 
temples and religious institutions in the Union 
Territory o'f Pondicherry: and 

(b) whether any institution has leased out 
its lands; if so, the names of such institutions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
BALESHWAR RAM); (a) and (b) The 
information is being collected and will be 
placed on the Table of the Sabha. 

 

t[    ] English translation. 


